




154 R~peaZing ulzd Amending ( A r m y ) .  [ACT XIII 

SCHEDULE 11-contd, 

ENACTMENTS AMENDED-~0ntd .  

Number and year. Title or subject. I Amendments. 

B ~ g ? c C a t i o n s  of di3.e ,Madras Code-contd. 
VIII of 1817 . Sepoy M81nuzBrs . I n  the title, for on the mili- 

tary establishment of the 
Presidency of Fort  St. 
George r e a d  in the Madras 

I Command. 

I u  section 9, clause first, fov  
on the military establish- 
ment under the Presidency 
of Fort St. Geurgs reud  in 
the Madras Command. 
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